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M ifntloa  from East Pakbton
, „  f  Shri Radha Raman:

\  Sardar A. S. Saigal:
Will the Prime Minister be pleased 

to state:
(a) whether Government’s attention 

has been drawn to press reports which 
appeared in the Timet o f India dated 
the 4th October, 1857 that 2 lakh 
Hindus in East Pakistan are awaiting 
permission to enter India due to fresh 
propaganda of Pakistan Government 
against India; and

(b) if so, what action Government 
propose to take in the matter?

The Deputy Minister of External 
Affair* (Sfcrtmatt laklbml Hawn):
(» )  and (b). Yes Sir. Government 
have seen this report.
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Presumably the report re tart to the 
applications for migration certificate* 
that are awaiting disposal with the 
Indian Deputy High Cettadaskmec'a 
office at Dacca. Instruction* have 
been issued to expedite the disposal 
of these applications.

Gam Goar

Shri Morarka:
Shri Naths vani:

Will the Minister of Commerce aad 
Industry be pleased to state:

(a) the total quantity of gum guar
exported out of India during the 
calendar years 1953, 1954, 1955 aad
1956;

(b) the price at which this is 
exported during these years;

(c) the names of the countries- to 
which it is exported; and

(d) the policy of the Government in 
giving export licences for this 
commodity?

The Deputy Minister of Commerce 
and Industry (Shri Satinh Chandra):
(a) to (c). The Information is not 
available as gum guar is not separate­
ly recorded in the Statistics of the 
Foreign Trade of India

(d) Exports of guar gum continued 
to be banned until 26th July, 1956. 
During the period 27-7-1956 to 
13-2-1957 exports were treated as un­
controlled. Since 13-2-1957 exports 
have again been banned. The policy 
for the future is under consideration.

Palp Plant
f  Shri K. S. Lai:
\  Shri Wodeyar:

Will the Minister o f Commerce aad 
W m tr y  be pleased to state;

(a) the quantity of pulp imported 
by India annually;

(b) whether there is any scheme to 
locate pulp manufacturing plants 
with the cooperation o f  Japaneee and

industrialists; and
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